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UNSTARRED QUESTION NO. : 166

TO BE ANSWERED ON THE  3rd February 2021 

HANDLING OF VIP PROTOCOL LOUNGE AT DELHI AIRPORT

166. SHRIMATI KANTA KARDAM

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the name of the company handling the VIP protocol/lounge at Delhi airport

and the details of the its responsibilities and conditions under which this 

responsibility has been given to the said company;

(b) whether GMR is not providing assistance to Hon'ble Members of 

Parliament during their visit to Delhi on the pretext of shortage of staff;

(c) if so, whether Government proposes to discontinue the services of the

said company and entrust the responsibility to any other company; and

(d) if so, the details thereof?

ANSWER

Minister of State (IC) in the Ministry of CIVIL AVIATION  (Shri 

Hardeep Singh Puri)

(a): Delhi International Airport Limited (DIAL), led by GMR consortium, is 

responsible for extending the VIP Protocol / lounge facility at Delhi Airport  to 

the Hon'ble Members of Parliament. 

 As per the instructions issued by Ministry of Civil Aviation, DIAL is required 

to provide reserved lounge facilities at the International and Domestic 

Terminals of Delhi airport along with other facilities such as parking of 

vehicles, facilitation for check-in, security check, entry to the terminal etc. 

for use of MPs. 

(b): DIAL has reported that it is rendering all services to the public 

representatives as laid down in guidelines issued by Ministry of Civil 

Aviation.  
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(c) & (d): Do not arise.

******
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